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Item No. 06 (Through VC)    Court No. 2  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
Original Application No.  480 of 2018  

(Earlier O.A. No. 23/2013(WZ) 
  
 Suvarn Rajaram Bandekar      Applicant(s)  

Versus 
 

   State of Goa & Ors.      Respondent(s) 
   

 Date of hearing: 13.12.2018 
 
CORAM :  
 HON’BLE MR. JUSTICE RAGHUVENDRA S. RATHORE, JUDICIAL MEMBER 
 HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 
 HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER 

 
For Applicant(s) Mr. N. Caze, Mr. Shailesh  with 

Ms. M. Joshi, Advocates 
For Respondent(s) Ms. Fawia Mesquita and Ms. 

Prachi Sawant, Advocates for 
R-1 & 2 

 
ORDER 

  After making submission for some time, the Learned 

Counsel for the applicant submits that he may be 

permitted to withdraw this original application with 

liberty to seek redress before the appropriate forum. 

  Consequently, the original application (480/2018) is 

dismissed as withdrawn. 

  
 

Raghuvendra S. Rathore, JM 
 
 

K. Ramakrishnan, JM 
 
 

                             Dr.  Satyawan Singh Garbyal, EM  
 

December 13, 2018.(JG) 
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